a's Attorrey Generil's

Statement in Supreme Court
(Adj. Motu.)

Shenoy, Shri P. R.

Sher Singh, Prof.

Shetty, Shri K. K.

Shinde, Shri Annasaheb P.

Shivnath Singh, Shri

Shukla, Shri Vidyg Charan

Siddheshwar Prasad, Shri

Sinha. Shri Dharam Bir

Sinha, Shri R. K.

Subramaniam, Shri C,

Sudarsanam, Shri M.

Surendra Pal Singh, Shri

Suryanarayana, Shri K.

Swaminathan, Shri R. V.

Swaran Singh, Shri

Tiwari, Shri Chandra Bhal Mani

Tiwary, Shri D. N.

Tiwary, Shri K N.

Tombi Singh, Shri N.

Uikey, Shri M. G.

Vekaria, Shri

Venkatasubbaiah, Shri P,

Venkataswamy, Shri G.

Verma. Shri Ramsingh Bhai

Virbhadra Singh., Shri

Yadav, Shri Karan Singh

Yadav, Shri R. P.

Yadav, Shri D. P.

Zulfiquar Ali Khan, Shri

e e e

*The following Members also
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recorded their votes:

. 1873 D.G. Min. of Ind. Der * 416
Deptt. of Sc. and Tech.
MR. SPEAKER: The result* of

the division is: Aycs: 42, Noes: 186,

The motion was negatived.

194 hrs.

DEMANDS FOR GRANTS,
1973-T4—contd.

MINISTRY OF INDUSTRIAL DEVELOPMENT
AND DEPARTMENT OF SCIENCE AND
TEcHNOLOGY—Ccontd.

SPEAKER: We will proceed
with further discussion and wvoting
on the Demands for Grants under
the control of the Ministry of Indus-
trial Development and Department
of Sciecnce and Technology, together
with cut motions moved.

MR.

ot W T (qTEY) o
wgrew, Tw # I W & few
i 3o Hfr arere ¥ e @ ¢

MR. SPEAKER: He can continue
tomorrow.

19.15 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Tuesday,
April 3, 1978/ Chaitra 13, 1885 (Saka).

AYES: Shri Y. Eswara Reddy. NOES: Shri Banamali Patnaik.
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